Item No.0O1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Appeal No.13/2026/EZ
(I.A. No.64/2026 /EZ)

Odisha Jana Adhikar Parisada
(Thr. its Managing Trustee, Bijay Kumar Parida) Appellant

Versus
Union of India & Ors. Respondents

Date of hearing: 21.05.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE MR. ISHWAR SINGH, EXPERT MEMBER

Appellant: Mr. Sankar Prasad Pani and Mr. Ashutosh Padhy,
Advocates (through VC).

ORDER

1. Challenging the appeal is the grant of environment Clearance dated
28/02/2026 in favor of Narayanposhi Iron & Manganese Ore mining for
enhancement in production capacity of Iron Ore (ROM) from 6 to 10
MTPA & Overburden(OB) 4.216 MTPA with total excavation 14.02.2016
MTPA along with Mobile Crushing & Screening Plant (400TPHx10 Nos &
250TPHx07 Nos), Central Processing Unit(CPU) 2000 TPH, Grinding &
Beneficiation Plant 6.0MTPA for Mineral Processing & Slurry Pumping
Station to transport Iron Ore Concentrate in the ML area 349.254Ha by
M/s JSW Steel Ltd located at Sundargarh, Odisha.

2. Order is appealable.

3. Issue notice to the respondents, returnable within four weeks.
Respondents are directed to submit their reply within six weeks through
E-filing portal, preferably in the form of searchable PDF/ OCR Support

PDF and not in the form of Image PDF.



4. Appellant is directed to take necessary steps for service to the
respondents by both ways and also on available email.

5. Learned counsel for the State PCB, Ms. Papiya Banerjee Bihani,
has appeared and accepted notice.

I.A. No.64/2026/EZ:-

0. This Interlocutory Application has been filed by the appellant for
condonation of delay of two days.

7. Issue notice to the respondents, inviting to the parties for
objections, if any, within four weeks.

8. List the matter on 05.08.2026.

Sheo Kumar Singh, JM

Ishwar Singh, EM

May 21st, 2026
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